Title: Need to review procedure for calling tenders for execution of work under Pradhan Mantri Gram
Sarak Yojana.
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MR. CHAIRMAN: Shri Mulayam Singh Yadav, please ask them to go back to their seats. | will hear you.
Let them first go back to their seats.

...(Interruptions)

MR. CHAIRMAN: | am unable to hear you. Please go back to your seats. Shri Mulayam Singh Yadav, what
is the matter? Please tell me.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, Shri Saiduzzama, the hon. Member of Parliament from
Mazzafarnagar, was trying to draw the attention of the Chair during the ‘Zero Hour' to raise the
Muzzafarnagar issue....(Interruptions) They did not allow him. Shri Mulayam Singh Yadav also wants to
raise it. Please allow them to make their views known....(Interruptions)

MR. CHAIRMAN: Now, Matters under Rule 377 are going on. Now, it is two of the Clock. You can raise it
tomorrow.

...(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh Yadav, | am unable to hear you. Please ask all of your Members to
go back to their seats. Please tell me what is the matter.
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MR. CHAIRMAN: It is not 'Zero Hour'. Now, Matters under Rule 377 are going on. | will give you an
opportunity.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Shri Mulayam Singh Yadav may make his submission first. Thereafter,
the Member of Parliament representing that area, Shri Saidyzzama, has to be allowed to
speak....(Interruptions)

SHRI SAIDUZZAMA (MUZAFFARNAGAR): | am the Member of Parliament from that constituency. | must
be given an opportunity....(Interruptions) | have already given a notice.
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MR. CHAIRMAN: It is not ‘Zero Hour' now. We are dealing with Matters under Rule 377. In an extraordinary
case, | am calling Shri Mulayam Singh Yadav to speak.

...(Interruptions)
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MR. CHAIRMAN: | want to hear what he wants to say. | will give you an opportunity.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, you have called Shri Mulayam Singh Yadav first. | am
supporting your ruling. | am only saying that after Shri Mulayam Singh Yadav, the affected Member of
Parliament from that constituency should be given an opportunity....(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh Yadav, you have given the notice under Matter 377 on the same
matter.

...(Interruptions)

i WSl ATl GHA : U8 9gd IR "ara 28€] ( =agre) ged A Wier fRar wran @, 9w d e wrdan @ 6 Aifed
& 24€| (=aur)

MR. CHAIRMAN: | will give you an opportunity. You have given the second notice. | will hear you also.
Please be calm.

...(Interruptions)

MR. CHAIRMAN : Shri Mulayam Singh Yadav, shall | take the issue which you wanted to raise after
Matters under Rule 3777



